77 Writi u Answers

KAPUR COMMISSI* N REPORT ON GANDHI
IILRDER

657. SHRI R P. KHAITAN : Will
the Minister of H 3ME AFFAIRS be pleas
ed to state :

(a) whether t ie report of the Kapur
Commission on Jandhi murder has been
examined by Government; and

(b) if'so, the decision taken thereon?

THE MINISTER OF STATE IN THE
MINISTF Y OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and (b)
Tin report is under examination.

658. [Transfei ed to the \8th May, 1970]

SCHOLARSHIPS O FEREDBY U.S.A., CANADA
, « FRANCE

6ry SHRI R V. KHAITAN: Will the
Minister of EDI 1CATION AND YOUTH
SERVICES be 1 leased to state :

(a) the numb a- of scholarships in
various j fie'ds  offered >y  USA,
Canada ard France to Indi; a students
during the last three years; an

(b) the num >er of students in each field
sent to 1 lose countries under this scheme
separa -1\ ?

THE MINL TER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SER 'ICES (SHRI BHAKT
DARSHAN): 1) and (b) A statement is
enclosed. [See / [ pendix LXXII, Annexure
No. 31.]

A. R. C. REPI RT ON SCIENTIFIC DEPART-
MENTS

660. SHRI I. P. KHAITAN: Will the
minister of H( »ME AFFAIRS be pleased to
state :

(a) whether Government have received
the report of he Administrative Reforms
Commission regarding the Scientific
Departments; and

(b) if so, tl ¢ action taken by Govern-
ment thereoi ?

THE MINI iTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) No, Sir.

(b) Does n >t anse.

[13 MAY 1970]

to Questions 78

DISAPPEARANCE OF DEFENCE DOCUMENTS
FROM C. S. 1. O-, CHANDIGARH

661. SHRI R. P. KHAITAN: Wi'lthe
Minister of EDUCATION AND YOUTH
SERVICES be pleased to state :

(a) whether the Central Bureau of
Investigation has submitted its report on the
disappearance of defence documents from
CSIO, Chandigarh; and

(b) if so, the details thereof ?

THE MINISTER OF EDUCATION AND
YOUTH SERVICES (PROF. V. K. R. V.
RAO): (a) Not yet, Sir.

(b) Does not arise.

SHRI S. K. BHATTACHARYA'S SELECTION
IN L. A. S.

662. SHRI KALYAN ROY :
SHRI BHUPESH GUPTA:

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government are aware of
acute discontent among sunior officers of
West Bengal Government over selection of
Shri S. K. Bhattacharya in I.A.S. ;

(b) whether it is a fact that Shri S. K.
Bhattacharya falsified his records and
furnished wrong and incorrect information
regarding his date of confirmation in Class I
post as Deputy Labour Commissioner to the
U.P.S.C.;and

fc) what action the Government propose to
take regarding this selection ?

THE MINISTER OF STATE IN THE
MINISTRY.OF HOME AFFAIRS (SHRr
VIDYA CHARAN SHUKLA): (a) No”Sir.

(b) No, Sir. It was through an inadvertent
error on the part of the Secretariat that the
date of the permanent appointment of Shri S.
K. Bhattacharya to a Class I post was shown
wrongly in the records placed before the
Selection Committee. This error was detected
subsequently and pointed out to the Union
Public Service Commission, when tl ¢
proceedings were forwarded to them for
ratification of the selection.

(c) The question does not arise.
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